
                                                                   BENCH NO. – I 

     COURT ROOM NO.   32  ,   

CENTENARY BUILDING, HIGH COURT, CALCUTTA

         The Hon’ble Mr. Justice Moloy Sengupta  (Rtd.)

      Mr. Dipak Kumar Deb, Sr. Advocate

        Ms.  Sunanda Bose  Social Activist

1. W.P. 7559 (w) OF 2010 1.                         Nirapada Bhowmick

2.                                      vs

3.                       W.B.S.E.D.C.L. & Ors.

2. W.P. 8945(W) of 2011 4.                              Adhir Bala

5.                                    vs-

6.                  W.B.S.E.D.C.L. & Ors.

3.  W.P. 9240(W) of 2011 Prabhat Chandra Ghosh

                                 vs- 

                   W.B.S.E. D. C. L. & Ors.       

4.   W.P. 9427(W) of 2011                      Ratan Kumar Jana

                              -vs- 

                   W.B.S.E. D.C.L. & Ors.

5. W.P. 6912 (W) of 2010                                        NajibarMondal

                                     vs

                     W.B.S.E.D. C. Ltd. &Ors.

6. F.M.A. 252 of 2008                   United India Insurance Co. Ltd.

                                      vs

                  Gobinda Das @ Gobinda Ch.Das

7. F.M.A. 451 of 2011                             SabitaSarkar&Anr.

                                          vs

                 United India Insurance Co. Ltd.

8.   F.M.A. 368 of 2011                                Niranjan Latua

                                          vs

               United India Insurance Co. Ltd. & Ors.

9.  F.M.A. 315 of 2008                        Kamal Krishna Aditya

                                  –vs-

                   United India Insurance Co. Ltd.

10. F.M.A. 18 of 2010                             SanatanMondal

                                       –vs- 

                United India Insurance Co. Ltd. & Ors.                        



11.    F.M.A. 1268 of 2011                         Smt. SaberaBewa &Ors.

                                       -vs-

                 United India Insurance Co. Ltd. & Ors.

12.          F.M.A. 1218 OF 2008                                   MatijanBibi

                                        –vs- 

                    The United India Insurance Co. Ltd. & Ors.

13.            F.M.A. 429 of 2007                               Amal Debnath

                                         Vs

                   United India Insurance Co. Ltd. &Ors.

14.          F.M.A. 961 OF 2008                          Smt. Chabi Chatterjee & Ors.

                                        –vs- 

                  National Insurance Co. Ltd. & Ors.

15.           F.M.A. 241 of 2011                        Srimatya Anushree Pati & Anr. 

                                        –vs- 

                     National Insurance Co. Ltd. & Ors.

16.         W.P. 10605 (W) of 2010                            Smt. Mira Dey

                                  –vs- 

                      W.B.S.E.D.C. L. & Ors.

17.        W.P. 9104 (W) of 2010                               Uttam Purkait

                                    –vs-

                       W.B.S.E. D. C. L. & Ors.

18.       W.P. 18320(W) of 2010                                  Aparna Bera

                                         vs- 

                           W.B. S.E. D.C.L. & Ors.

19.      W.P.  18955 (W) of 2010                             Somnath Roy

                                    –vs-

                      W.B.S.E. D. C. L. & Ors.                                                             

20. W.P.  W.P. 9285 (W) of 2011                               Subrata Purohit

                                       –vs-

                            W.B.S.E.D.C. L. & Ors.                                       

21. W.P. 9113 (W) of 2011                               Sk. Sabur Ali 

                                      vs- 

                         W.B.S.E.D.C. L. & Ors. 

22.   F.M.A. 375 of 2009                   Parbati  Murmu &Ors.-

                                  vs-

              National Insurance Co. Ltd. & Ors.

23.            F.M.A. 372 of 2009                                Tartila Bibi &Ors.

                                       -vs- 



                The New India Assurance Co. Ltd. & Ors.

24.                F.M.A. 768 of 2008            Daimoni Bhuniya & Ors.

                            vs- 

The Oriental Insurance Co. Ltd. & Ors.

25. F.M.A. 260 of 2011                   Shraboni Khatun & Ors.

                                     vs- 

                      Sk. Momtaj  & Anr.

26.         F.M.A.T. 1256 of 2013                       Gadadhar  Ghosh

                                   –vs- 

                    Smt. Parbati  Bagdi&Ors.

27.          F.M.A. 698 of 2006                              Mst. Jamila Bibi

                                    –vs-

                        Ram Krishna Tah & Ors.

28.      F.M.A. T. 3967 of 1998                       The United India Insurance Co. Ltd. 

                                    –vs- 

                           Sri Prafulla Dolui & Ors.

29.    F.M.A. 656 of 2009                              Dandasi Dora 

                                   - vs- 

Union of India , represented by the General Manager

                          South Eastern Railway, Kolkata.

30.        W.P. 13290 (W) of 2011                     Abdul Salam Mallick & Anr.

                                     –vs- 

                        W.B.S.E.D. C.L. & Ors.

31.   W.P. 21414 (W) of 2011                           Kamal Karmakar

                                    - vs-

                      W.B.S.E. D.C. Ltd & Ors.

32.       W.P. 22414 (W) of 2011                             Santanu Pakhira

                                    –vs- 

                           W.B.S.E. D. C. Ltd. & Ors.

33.     W.P. 24482 (w)/2010                            Ram Jiban Shah 

                                    -vs-. 

                               CESC & Ors.

34.      W.P. 13980 (W) of 2012                              Phalguni Sikdar

                                     –vs- 

                           W.B.S.E. D. C. L. & Ors.

35.      W.P.7432 (W) of 2011                                    Tapan Chakraborty

                                             –vs- 

                                W.B.S.E.D. C. Ltd. & Or.



36.       W.P. 1861 (W) of 2002                            Ramesh Kumar Singh. 

                                           –vs- 

                       State of W.B. & C.E.S.C. Ltd.

37. FMAT NO. 1195/2012                    LAL CHAND SARKAR  

                                    VS.

                  UNITED INDIA INSURANCE COMPANY

38. FMAT NO. 1818/2009       SHYAMAL GHOSH 

                 VS.

       UNITED INDIA INSURANCE COMPANY

39. FMAT NO. 469 / 2015                              Lipika Ghosh & Ors 

                                         -vs- 

                        United India Insurance Co. 

40. FMAT NO. 1852/2009                 ANJERA BEWA & ANOTHER

                                      VS.

      ORIENTAL INSURANCE COMPANY & ANR.

41. FMAT NO.  244/2015

FMA 1529/2015

                          RANA DATTA 

                                 VS.

    NEW INDIA ASSURANCE COMPANY & ANR.

42. FMAT NO.  392/2015                 SMT. MITA DE(DAS) & ANR.

                                   VS.

NEW INDIA ASSURANCE COMPANY & ANR.

43. FMAT NO.  242/2015

FMA 1564/2015

                      KHODEZA BISWAS

                                     VS.

    NEW INDIA ASSURANCE COMPANY & ANR.

44. FMAT NO. 1851/2009                        SANATAN BISWAS

                                  VS.

       NEW INDIA ASSURANCE COMPANY & ANR.

45. FMAT NO.  629/2014                     AHIA HOSSAIN & ANR.

                                  VS.

    NEW INDIA ASSURANCE COMPANY & ANR.

46. FMAT NO.  239/2015                       DIPANKAR GHOSH & ANR.

                                      VS.

    NEW INDIA ASSURANCE COMPANY & ANR.

47. FMAT NO.  892/2013                    SAHABANA KHATUN & ORS.

                                     VS.

   NEW INDIA ASSURANCE COMPANY & ANR.

48. FMAT NO. 1205/2013                    ANJALI PRAMANIK & ANR.

                                       VS.



            NATIONAL INSURANCE  CO. & ANR.  

49. FMAT NO. 1597/2012                          RAMELA DAS & ANR.

                                      VS.

             NATIONAL INSURANCE  CO. & ANR.

50. FMAT NO. 1600/2012                          ANITA ROY & ANR.

                                      VS.

            NATIONAL INSURANCE  CO. & ANR.

51. FMAT NO. 1823/2009                     FUL MALA HALDER & ANR.

                                      VS.

            NATIONAL INSURANCE  CO. & ANR.

52. FMAT NO. 1192/2012                     TAPATI BANERJEE & ORS.

                                      VS.

            NATIONAL INSURANCE  CO. & ANR.

53. FMAT NO.  241/2015                      SUSHAMA BHOWMICK 

                                      VS.

            NATIONAL INSURANCE  CO. & ANR.

54. W.P. 14745(W)/2010              MOHON SHYAM BHASKAR

                               VS.

                  WBSEDCL & ORS.

55. W.P. 5435(W)/2012  SAMIR PANDA @SAMIR KR. PANDA

                              VS.

                  WBSEDCL & ORS.

56. FMAT NO.  248/2015                 ASHOK GHOSH & ANOTHER

                                  VS.

         UNITED INDIA INSURANCE COMPANY

57. FMAT NO. 1596/2012                       SANDHYA BAG & ORS.

                                    VS.

        ORIENTAL INSURANCE COMPANY & ANR.

58. FMAT NO. 1193/2013                  SHYAMALI  HALDER & ANR.

                                   VS.

     NEW INDIA ASSURANCE COMPANY & ANR.

59. FMAT 1208/2014

FMA 4062/2014

          ICICI Lombard General Insurance Co. Ltd. 

                                        Vs. 

                       Smt. Krishna Das & Ors. 



                                                                   BENCH NO. – II 

       COURT ROOM NO.   33     

CENTENARY BUILDING, HIGH COURT, CALCUTTA

         The Hon’ble Mr. Justice Narayan Chandra Sil  (Rtd.)

  Mr. Pratik Kumar Bhattacharyya, Ld. Advocate

      Ms.  Mrinmayee Banerjee,  Social Activist                       

1.      W.P. 19089 (W) of 2003                                Md. Dabir Ahmed

                                           - vs- 

                                C.E.S.C. Ltd. & Ors

2.     W.P. 4589 (W) of 2006                                     Harjinder Singh 

                                          –vs- 

                                  C.E.S.C. Ltd. & Ors.

3.       W.P. 12300 (W) of 2007                                        Susanta Dutta

                                             –vs- 

                                    C.E.S.C. Ltd. &Ors.

4. W.P. 1276 (W) of 2008                                Mritunjoy Ghosh

                                           vs- 

                                  C.E.S.C. Ltd. & Ors

5.       W. P. 20519 (W) of 2009                  Sri Goutam Banerjee

                               vs

                   C.E.S.C. Ltd. & Ors

6.      W.P. 6485 (W) of 2010                           Rafiquddin Ahmed 

                                      Vs-

                         C.E.S.C. Ltd. & Ors.

7.      W.P. 23530 (w) / 2010                 Sandhya Halder @ Nupur Mondal

                                        Vs.

                 State of West Bengal & Ors.

8.     W.P. 23789(W) of 2006                            P. Poovalingam &Ors. 

                                             vs- 

                                   C.E.S.C. Ltd. & Ors.

9.  W.P. 16658(W) of 2007                  M/s. Plastic Extruders & Granulators

                                              vs- 

                                 C.E.S.C. Ltd. & ors.

10.  W.P. 2258 (W) of 2008                        Dipak K. Kesharwani

                                        vs-

                           C.E.S.C. Ltd. & Ors.

11.     W.P. 4213(W) of 2008                                  Bandana Gupta 



                                            –vs- 

                                 C.E.S.C. Ltd. & Ors.

12.     W.P. 30397(W) of 2008                            Rajat Kumar Das 

                                      Vs

                          C.E.S.C. Ltd. & Ors

13.     W.P. 19475 (W) of 2010                                   Suresh Naskar

                                          vs- 

                                C.E.S.C. Ltd. &Ors.

14.      W.P. 21876(W) of 2005                                   Sankari Ghosh & Ors.

                                           -vs- 

                                  C.E.S.C. Ltd. & Ors.

15.       W.P. 561 (W) of 2006                                    Arijit Dutta

                                           vs- 

                                C.E.S.C. Ltd. & Ors.

16. W.P. 9467 (W)  of 2006                                Sohrab Ali Khaana

                                           vs- 

                              C.E.S.C. Ltd. & Ors.

17.   W.P. 16140 (W) of 2009.                    Surendra Kumar Agarwal

                                   –vs- 

                          C.E.S.C. Ltd. & Ors

18.     W.P. 12443 (W) of 2010                                Lalan Singh

                                      Vs

                          C.E.S.C .Ltd. & Ors.

19. W.P. 26749(W) of 2008                         Anup Chakraborty

                                  –vs- 

                       C.E.S.C. Ltd. & Ors.

20.     W.P. 12823 (W) of 2009                           Dolly Das

                             –vs- 

                      C.E.S.C. Ltd. & Ors.

21.    W.P. 22855(W) of 2010                                 ShibapadaMullick

                                          –vs-

                              C.E.S.C. Ltd. & Ors.

22.       W.P. 7055 (W) of 2003                                  Minati Podder

                                       –vs- 

                              C.E.S.C. Ltd. & Ors.

23.      W.P. 2278 (W) of 2003                           Smt. Baisakhi Sarkar

                                            –vs- 



                              C.E.S.C. Ltd. & Ors.

24.      W.P.4494(W) of 2003                                   Ramen Sen

                                         –vs- 

                             C. E.S.C. Ltd. & Ors.

25.     W.P.14617 (W) of 2003                                 Gopal Agarwal & Anr.

                                              –vs- 

                                 C.E.S.C. Ltd. & Ors.

26.     W.P.13099 (W) of 2003                    Smt.Alka Bhutoria-

                                  vs- 

                       C.E.S.C. Ltd. & Ors

27.    W.P. 11836 (W) of 2003                              Ashok Kumar Agarwal

                                        –vs-

                              C.E.S.C. Ltd. & Ors

28.     W.P. 8556 (w) of 2003                              Biswajit Bhuyia 

                                          vs-

                             C.E.S.C. Ltd. & Ors.

29.  W.P. 13514 (W) of 2003                     B.R. Engineering Works 

                                        vs- 

                            C.E.S.C. Ltd. & Ors.

30.      W.P. 17646 (W) of 2003                            Vineet Lal

                                  vs- 

                       C.E.S.C.Ltd.& Ors.

31.     W.P.2276 (W) of 2003 & Ors.           Gopa Bhattacharyya 

                     – vs-

                    C.E.S.C. Ltd.

32.     W.P. 12424 (W) of 2003                       Smt. Chayanika Paul 

                                     vs- 

                             C.E.S.C. Ltd. & Ors.

33.     W.P. 9950(W) of 2003                          Pranab Mukherjee 

                                        vs- 

                            C.E.S.C. Ltd. & Ors.

34.      W.P.8269 (W) of 2003                    Sasanka Sekhar Bhattacharya

                                       -vs-

                           C.E.S.C. Ltd .& Ors.

35.      W.P. 2279 (W) of 2003                  Surendra Kumar Madhogaria

                                    vs- 

                         C.E.S.C. Ltd. & Ors



36.   W.P. 8008(W) of 2002        M/s. Malpani & Mundhra Palsto  Mats. Pvt. Ltd.

                                       vs- 

                             CESC &Ors.

37. FMAT NO.  393/2015                     SMT. MAYA BAG & ORS.

                                      VS.

            NATIONAL INSURANCE  CO. & ANR.

38. FMAT NO.  370/2015                    SMT  MITHU NATH & ANR.

                                      VS.

            NATIONAL INSURANCE  CO. & ANR.

39. FMAT NO. 1183/2012                        JYOTSNA DAS & ANR.

                                      VS.

            NATIONAL INSURANCE  CO. & ANR.

40. FMAT NO.  554/2014

FMA 2503/2014

                           ALOKE MONDAL

                                      VS.

            NATIONAL INSURANCE  CO. & ANR.

41. FMAT 1003/2014

FMA 4001/2014

            NATIONAL INSURANCE  CO. LTD.

                                     VS.

                    KRISHNA ROUTH ROY

42. FMAT     12/2015

FMA 1107/2015

            NATIONAL INSURANCE  CO. LTD.

                                     VS.

                          BARNALI ROY

43. FMAT  599/2014

FMA 2450/2014

            NATIONAL INSURANCE  CO. LTD.

                                     VS.

                          TARANJIT KAUR

44. FMAT 1466/2013

FMA  504/2014

            NATIONAL INSURANCE  CO. LTD.

                                     VS.

                        BULA RANI JANA

45. FMAT   319/2011             NATIONAL INSURANCE  CO. LTD.

                                     VS.

                           BANU BEWA

46. FMA   565/ 2006                   SUBODY ACHARYA & ANR.

                                      VS.

   THE ORIENTAL INSURANCE  CO. LTD. & ANR.

47. FMAT 841/2012          CHANDA KHATOON @CHANDA & ORS.

                                      VS.

   THE ORIENTAL INSURANCE  CO. LTD. & ANR

48. FMA    71/2012               SMT. BIBI FATEMA & ORS.



                                      VS.

   THE ORIENTAL INSURANCE  CO. LTD. & ANR

49. FMA   174/2010             SRI SUDIPJYOTI BHATTACHARYYA

                                      VS.

   THE ORIENTAL INSURANCE  CO. LTD. & ANR

50. FMA     73/2012                      SMT. UMA SAHA & ORS.

                                       VS.

   THE ORIENTAL INSURANCE  CO. LTD. & ANR

51. FMA  1476 / 2009                       Sri Kalachand Biswas

                                  Versus

       The Oriental Insurance Co. Ltd. &  Anr.

52. FMA  1196/2011                     SMT. SHYAMALI GHOSH

                                       VS.

   THE ORIENTAL INSURANCE  CO. LTD. & ANR

53. FMAT 3102/2006           SMT. PREMIYA CHOWDHURY & ANR.

                                        VS.

   THE ORIENTAL INSURANCE  CO. LTD. & ANR

54. FMA   1220/2011                          SRI JULFUKER ALI

                                         VS. 

    THE NEW INDIA ASSURANCE CO. LTD. & ANR.

55. W.P. 1893(W)/ 2010                   ASHOKE MONDAL

                              VS.

                  WBSEDCL & ORS.

56. W.P. 3065(W)/10             PANCHU GOPAL MALLICK

                              VS.

                  WBSEDCL & ORS.

57. FMAT NO.  628/2014                       RIKTA PASWAN & ANR.

                                      VS.

            NATIONAL INSURANCE  CO. & ANR.

58. FMAT NO.  245/2015                 KRISHNA RANI DAS & ANR.

                                      VS.

            NATIONAL INSURANCE  CO. & ANR.

           59.                FMAT 1358/2013 

           

     Bajaj Allianj General Insurance Co. Ltd. 

                                    Vs. 

                      Mital Mondal & Ors. 



                                                                                                            

                                                      BENCH NO. –III

                               COURT ROOM NO – 34

               CENTENARY BUILDING, HIGH COURT, CALCUTTA

                    Hon’ble Justice Mr. Pradip Kumar Biswas ( Retd.)

                                  Mr. Pranab Kumar Dutta, Sr. Advocate,

                                    Ms. Aruna Chatterjee, Social Activist.

1.      W.P. 9713 (W) of 2002                       Smt. Santi Rani Dey 

                                      –vs-

                           C.E.S.C. Ltd. & Ors.

2.     W.P.17901 (W) of 2002                      Sri Sidh NathPandey

                                 –vs-

                     C.E.S.C. Ltd. & Ors

3.        W.P. 8136(w) of 2007                         Md. Anis Zafar 

                                -vs- 

                   C.E.S.C. Ltd. & Ors.

4.   W.P. 1416 (W)  of 2005

                 With

   W.P. 20040(W) of 2004

                        Lipi Cinema 

                                –vs-

                        C.E.S.C. Ltd. & Ors

5.        W.P. 555(w) of 2006               Sri Samar Bahadur Mishra

                                -vs- 

                      C.E.S.C.Ltd. & Ors.

6. W.P. 370 (W) of 2006                     Sanchita Majumdar

                                –vs- 

                        C.E.S.C.Ltd. & Ors.

7.       W.P. 2479 (W) of 2002               Umaraw Kumar Agarwala.

                             –vs-

                      C.E.S.C. Ltd. & Ors

8.     W.P. 19547 (W) of 2004                               Md. Sabir

                                    vs-

                        C.E.S.C. Ltd. & Ors.

9.     W.P. 4658(W) of 2006              Nemai Chandra Guria

                              vs-

                   C.E.S.C. Ltd. & Ors.

10.      W.P.13819 (W) of 2010                            Tarani Kanta Mondal

                                           –vs- 



                              C.E.S.C. Ltd. & Ors.

11. W.P. 16766(W) of 2010                           ShyamapadaMaity

                                     –vs- 

                            C.E.S.C.Ltd. &Ors.

12.     W.P. 17176 (W) of 2010                       Binoy Kumar Mondal 

                                        vs- 

                            State of W.B. &Ors

13.     W.P. 13865 (W) of 2011                                SushamaTiwari

                                          –vs-

                             State of W.B. & Ors.

14. W.P. 24523(W) of 2005                              Abdul Jadur –

                                     vs- 

                            C.E.S.C., Ltd. & Ors.

15.      W.P. 15040(W) 2010.                      Akbar –E-MahfuzAlam

                                   –vs- 

                              C.E.S.C. Ltd.& Ors

16.     W.P. 3903 (W) of 2002              Raj Kumar Agarwal

                      –vs-

                 C.E.S.C. Ltd. & Ors.

17.     W.P. 14600 (w) of 2001 

                                 With 

W.P. 15747 (W) of 2001                                  

                   Nepal Chandra Dandapat

                                    –vs-

                             C.E.S.C. Ltd. & Ors

18. W.P. 116 (W) of 2010                                  Sunil Das 

                                     –vs-

                         C.E.S.C. Ltd. & Ors.

19.      W.P. 11968 (W) of 2002                           PrabitraNandy

                                  –vs- 

                           C.E.S.C. Ltd. & Ors.

20.         W.P.1448 (W)  of 2002                        Masoodul Haque

                                  –vs-

                       C.E.S.C. Ltd. & Ors.

21.     W.P. 10001 (W) of 2002           Ashok Kr. Singh @ Ashok Singh

                                –vs-



                           C.E.S.C. Ltd.

22.      W .P. 8882 (W) of 2002                                  S.C. Mitra

                                       –vs- 

                            C. E.S.C. Ltd. & Ors.

23.      W.P. 8699 (W)  of 2002                           Milan Kumar Ghosh

                                     vs

                          C.E.S.C. Ltd. & Ors.

24.     W.P. 12460 (W) of 2001                         Amit  Agarwala

                               –vs- 

                      C.E.S.C. Ltd. & Ors.

25. W.P. 15378(W) of 2000                    Gopal Chandra Das

                               –vs-

                    C.E.S.C. Ltd. & Ors.

26.    W.P. 4038 (W) of 2010                       Mr. Monsur Ali

                               –vs- 

                      C.E.S.C. Ltd. & Ors.

27.    W.P. 21996(W) of 2009                               Jharna Das

                                  –vs- 

                         C.E.S.C. Ltd. & Ors.

28. W.P. 17023 (W) of 2009                       Smt. Malati Mondal

                                 –vs-

                          C.E.S.C. Ltd. & Ors.

29.    W.P. 16166 (W) of 2009                         Chandrajit Singh

                                  –vs- 

                         C.E.S.C. Ltd. & Ors.

30. W.P. 13589 (W) of 2009                           ManoramaDey

                                   -vs-

                       C.E.S.C. Ltd. & Ors.

31.    W.P. 12762 (W) of 2009                                   Lalita Devi 

                                        –vs- 

                             C.E.S.C. Ltd. & Ors.

32.     W.P. 12610 (W) of 2009                      Ashok Kumar Gupta 

                                    –vs- 

                              C.E.S.C. Ltd. & Ors.

33.     W.P. 10536 (W) of 2009                        Jagadish Bhattacharjee.

                                      –vs- 

                            C.E.S.C. Ltd. & Ors.



34.     W.P. 9145 (W) of 2009                    Jagannath Prasad Singh 

                                      vs- 

                         C.E.S. C. Ltd. & Ors.

35.      W.P. 18499 (w) of 2010                         Om Prakash Shaw

                                    –vs- 

                       State of W.B. & Ors.

36. W.P. 26407 (W) of 2007                 Ram Ratan Mukherjee. 

                                    –vs- 

                State of W.B. &  C.E.S.C. Ltd.

37. W.P. 25463 (W) of 2010                  Kanika Mukherjee

                                 –vs.-

               State of W.B. & C.E.S.C. Ltd.

38. FMA   770/2006                            SHAMBHU NANDY

                                         VS. 

    THE NEW INDIA ASSURANCE CO. LTD. & ANR.

39. FMA  1320/2013 SRI DAYAL SARKAR @DAYARAM SARKAR & ANR.

                                         VS. 

    THE NEW INDIA ASSURANCE CO. LTD. & ANR

40. FMA   546/2010 KHURSHEEDS PARVEEN @ KHURSHIDA SK. & ORS. 

                                         VS. 

    THE NEW INDIA ASSURANCE CO. LTD. & ANR.

41. FMA   647/2007               SRI NARAYAN CH. NANDY & ANR.

                                         Vs.

                         JHUMA KUNDU & ORS.

42. FMA   554/2011                              SRI SANTU SEE

                                         VS. 

    THE NEW INDIA ASSURANCE CO. LTD. & ANR.

43. FMA   226/2010                  SMT. CHABIRAM MAHAT & ORS.

                                         VS. 

   SWAPAN MONDAL  &  THE NEW INDIA     ASSURANCE 
CO. LTD. & ANR.

44. FMA   526/2014                          SRI BISWANATH PALUI 

                                         VS. 

    THE NEW INDIA ASSURANCE CO. LTD. & ANR.

45. FMA   564/2011                      SMT DAYARANI BASAK

                                         VS. 



       UNITED INDIA INSURANCE CO.LTD. & ORS.  

46. FMA   771/12                            DAIMUDDIN ALI

                                         VS. 

       UNITED INDIA INSURANCE CO.LTD. & ORS.

47. FMA   773/2012                          DINESH KUMAR DAS

                                         VS. 

       UNITED INDIA INSURANCE CO.LTD. & ORS.

48. FMA 1319/2013                        SMT. ANITA DAS & ORS. 

                                         VS. 

       UNITED INDIA INSURANCE CO.LTD. & ORS.

49. FMA  1200/2007                       SRI HABIBUR RAHAMAN

                                         VS. 

       UNITED INDIA INSURANCE CO.LTD. & ORS.

50. FMA   634/2011 SRI KAMAL KRISHNA HIRA @ KAMAL KANTA HIRA

                                         VS. 

       UNITED INDIA INSURANCE CO.LTD. & ORS.

51. FMA   325/2011                     SMT. TARULATA MUKHERJEE

                                         VS. 

       UNITED INDIA INSURANCE CO.LTD. & ORS.

52. FMA 3989/2014 ICICI  LOMBARD GENERAL INSURANCE  CO. LTD.

                                        VS.

                     SMT. ANNA PAUL & ORS.

53. FMAT  475/2014                  NATIONAL INSURANCE CO. LTD. 

                                           VS.

                   SMT. KRISHNA SINHA & ANR. 

54. W.P.3521(W)/2012                     MINA BANERJEE

                              VS.

                  WBSEDCL & ORS.



55. W.P. 13056(W)/2012                               MD. SABUR ALI

                              VS.

                           WBSEDCL & ORS.

56. W.P. 26070(W)/2012          MEMBER SECRETARY, THAKUR ANUKUL

                              VS.

                         WBSEDCL & ORS.

57. FMAT NO. 1203/2013                               TAPASI DAS

                                      VS.

            NATIONAL INSURANCE  CO. & ANR.

58. FMAT NO.  237/2015                     JHUMUR SANTRA & ANR.

                                      VS.

            NATIONAL INSURANCE  CO. & ANR.

         59.                FMAT No.  309/2014

               FMA 2405/2014

        ICICI LOMBERD GENERAL INSURANCE CO. LTD.

                                  Vs.

                             ANSURA BIBI & ORS. 
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